Office of Secretary (Revenue)/Member Secretary(SDMA)
Government of Goa

No. 1/6/2/2020/RD(Part)/ %\«q/ Dated : 02/05/2020.
To,

1. All Secretaries, Government of Goa.

2. Collector/Chairperson (DDMA), North-Goa.
3. Collector/Chairperson (DDMA), South-Goa.
4. All HoDs, Government of Goa.

Sub: Minutes of the State Executive Committee : reg.

On 29/04/2020, 30/04/2020 and 01/05/2020 the State Executive Committee (SEC) reviewed
implementation of the directions issued by the Chairperson, National Executive Committee
and as conveyed by the MHA from time to time.

After deliberation, the SEC has taken certain decisions for the proper implementation of the
above instructions. Please find enclosed herewith a copy of minutes of SEC meetings for
necessary action. The same has approval of the Chairman, SDMA.

\ Vo
AN
(SANJAY KUMAR)

Secretary, Revenue
Member Secretary, SEC & SDMA

Encl.: As above.
Copy to:

1.Secretary to Hon’ble Governor, Goa
2. Secretary to Hon’ble CM, Goa
3. PS to Chief Secretary, Goa



Minutes of Meeting of the State Executive Committee held at the
Forest Bhavan, on 1st May, 2020

On 01/05/2020, a meeting of Stale Executive Committee (SEC) was held under the
Chairmanship of Chief Secretary (also Principal Secretary, PWD), Goa and the following other
members of the SEC also attended:

1. Shri Puneet Goel, Principal Secretary, Science and Technology
2. Shri S.K. Bhandari, Secretary, Transport
3. Shri Sanjay Kumar, Secretary Revenue, Member Secretary, SEC & SDMA

The SEC was briefed about the reports an Law & Order, Trucks Movement, Relief & Shelters,
and Covid Status Report (copy attached).

The other officers {as per the list Annexed), also attended the meeting as special invitees.
After deliberation on the current situation, the SEC noted and decided the following:

1. Status of COVID19: Secretary Health informed that no new Covid-19 case has been
detected after 3rd April 2020. As on date, Goa has had seven positive cases of
Covid-19, and all seven patients have recovered. After recovery, these patients were
shifted to a Quarantine facility outside the Covid Hospital, as per norms for further
quarantine. 141 tests for Covid (this includes tests done on the samples collected so far
of those who were surveyed during the House-to-House survey), were done during the
last 24 hours, on SARVILI patients, all of which were negative. The SEC noted with
caution that Goa had not vet faced any community transmissian.

2. The SEC deliberated on the S0P to be followed for the inter-state movement of the
persons stranded due to lockdown, after the start of special train services as per MHA
guidelines issued today for this purpose. After discussions, the following course of actian
was decided:

a. Earlier in the day, the Principal Secretary, Science and Technology held a
meeting with different stakeholders. He has asked the representatives of
industries to collect and priontize the information on the employees who need to
come from outside Goa. The SEC advised that the future action plan (SOP)
should be based on the data so received from the industry.

b. The SEC advised Secretary Health to develop a protocol for Covid testing and
home guarantine for retumees, as their number would be large as compared to
our current capacity. There was a felt need for a testing protocol for thase arriving
by train.



¢. Shri Kunal, Nodal Officer presented the revised SOP. The SEC agreed with the
broad contours of the SOP and asked him to be prepared for the evolving
dynamics based on the data received from the different sources including the
online portal.

d. Director, Panchayat informed that data collection is geing on in all Panchayats.
Most of those contacted have expressed desire to go back to their home State.
The SEC advised him to share the data with the Nodal officer on a regular basis.

e. The SEC also advised Shri Kunal to monitor the compilation of the data from
different sources, to clean the data for removing the duplicate entries based on
their mobile numbers or other identifiers. Shri Hemant and Shri Shashank would
assist him in this task.

f. The SEC directed that the task of handling the movement of migrants is very
delicate and a massive exercise. Therefore, the Nodal officer is empowered to
issue all necessary directions to meet the emergent need.

Secretary, Agriculture informed that the agricultural activities are normal. With 12
Harvesters working in the fields, 82% harvesting is complete. The department is also
working on a mobile application to bring buyers and farmers on one platform, to enable
better price discovery of agriculture produce for the farmer’s good.

Secretary, Fisheries informed that the department is collecting the data on the migrant
workers in the fishing sector. As per the initial assessment of the depariment about
8,000 workers, mostly from Orissa and Jharkhand, have expressed their willingness to
gao back to their home State. He also informed that MPT is readying a SOP for receiving
seafarers. The SEC advised that MPT's SOP needs to be aligned with MHA's guidelines,
SOF issued by the DG Shipping and State’s protocol on this issue.

Secretary, Education shared that the department is working on a plan to conduct the
board exams for the students of 10th and 12th standards. The SEC advised that the plan
should align with the national guidelines issued in this regard.

Commissioner (Excise) informed that the liqguor manufacturers have produced about
4.72 lakh liters of hand sanitisers. He also informed that saniliser is available in sufficient
guantity, for which the departmental heads can raise their requisition to him.

CE(Electricity) informed that power supply is normal in the State. He also added that the
power consumption has picked up in the Stale, and had normalised in the Industrial
estates compared to the pre lockdown consumption. This shows that industrial activity is
returning to normal.

Secretary, Civil Supply informed that the pace of disbursement of PDS ration has picked

up, including the lifting of subsidized pulses. She also informed that after rationalisation it
has been decided that the sale of groceries would now be done through the trucks of the

/-



Horticulture Corporation, and the modified KTCL buses would be released for normal
operations.

Committee also conveyed to all concerned that as per MHA orders, any person violating these
containment measures or not complying with the above directions will be liable to be proceeded
against as per the provisions of Section 51 to 60 of the Disaster Management Act, 2005,
besides legal action u/s 188 of the IPC.

j -

[Sanjay Kumar)
ecretary, Revenue
Member Secretary, SEC & SDMA



List of Special Invitees:
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Shri Subhash Chandra, PCCF.

Shri Jaspal Singh. IGP.

Shri Santosh Kumar, Add. PCCF.

Ms Nila Mohanan, Secretary, Health
Shri Amit Satija, Commissiaoner, Excise
shri P 5. Reddy, Secretary, Fisheries
Shri Kunal, CEOQ Goa,

Shri Keshav Kumar, CCF

Shri Rajesh Kumar, DIG

. Shri J. Ashok Kumar, Secretary, Tourism

. Shri Sanjay Grihar, Secretary, Panchayats.

. Shri C.R. Garg, Secretary, Law

. Ms Isha Khosla, Secretary, Civil Supply.

. Ms K. Menaka Collector North.

. Shri Ajit Roy Callector South.

. Shri Tarig Thomas, DMA.

. Ms. Ankita Anand Director Information Technology.

. Ms. Vandna Rao, Director Education.

.shri U. P. Parsekar, Principal Chief Enginger (PWD)
. Shri R. G. Keni, Chief Engineer (Electricity)

. Shri Narayan Gad, Director Panchayat

. Shri Shrikant Patil C.E. (WRD)

. Ms Meghana Shetgaonkar Director Information And Publicity.
. Shri. Rajan Satardekar Director Transport.

. Shri. Raju Gavas Commissioner Labour.
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REPORT {COVID-19) ON LAW & ORDER AND FACILITATION OF ESSENTIAL GOODS & SERVICE
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